
45g  Written Answers MABOTlVlffSG

polling area will 
•be clearly denned for future addi- 
tiona and deletions to that list The 
additions to, and deletions from, the 
list will also be made in relation to 
a polling booth only.

(4) after such integration ol the 
electoral rolls and the preparation of 
ihe rolls in relation to each polling 
booth, the rolls in manuscript from 
will be published in draft’ for pub-
lic inspection and a summary re-
vision of the  electoral roll  with 
reference to 1-1-1980 as the qualify-
ing date will be undertaken simul-
taneously. The publication of the 
draft Toll will be made either  in 
the polling booth itself,  as f̂r as 
practicable or in a place in the poll-
ing area covered by the list.

(5) the claims and objections may 
be filed by individual  electors  to 
the rolls as will be  published  in 
draft within 15 days from the date 
of such publication.  After the dis-
posal of such claims and objections, 
the rolls will be printed and finally 
published; and

(6) the existing  polling  booths 
will be placed more or less on regu-
lar footing without any change  in 
future,  except when the number of 
electors assigned to such  polling 
booths got beyond the  manageable 
limits, in which case, an additional 
polling booth will be set up in the 
same premises or near about.

(c)  The tentative dates  fixed for 
final printing of the electoral rolls in 
respect of various States and  Union 
territories is as follows:—

1. Bihar, Madhya Pradesh  Maha-
rashtra, Orissa, Punjab, Rajas-
than, Tamil Nadu, and  Uttar 
Pradesh .........30th April, 1980

2. Gujarat ..........22nd March, 1980

3. All other States (except Assam 
and Meghalaya)  and Union

. .  territories  ... .15th July, 1980
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Supply of Coal to Maharashtra

15. SHRI UTTAMRAO PATIL: Will 
the Minister of ENERGY AND IRRI-
GATION AND COAL be pleased  to 
state:

(a) what is the quantity of coal in'
tonnes, month-wise during the  last 
six months supplied to the State of 
Maharashtra; '

(b) whether Government have. is-
sued any directions to the State Gov-
ernment for the proper distribution 
of coal to the districts in Maharash-
tra; and .

(c) if so, the details thereof and ff 
not, the reasons thaMfor?




